
INVITATION FOR EXPRESSION OF INTEREST FOR 
MIS ARS ENERGY PVT. LTD. OPERATING IN POWER SECTOR AT CHENNAL 

(Under Regulation 36A(1) of the Insolvency and Bankruptey Board of India (lnsolvency 
Resolution Process for Corporate Persons) Regulations, 2016) 

RELEVANT PARTICULARS 
1. Name of the corporate debtor along with 

PAN/ CIN/ LLP No. 

2. Address of the registered office 

3.URL of website 

FORM G 

assets are located 

M/S ARS Energy Pvt. Ltd. / PAN 
No.AAACA5351 P/CIN:040100TN 1990PTC032178 

4. Details of place where majority of fixed Factory is located at above address. Chennai, Co 
also owns a huge parcel of land, as part of thel 
Plant. 

7. Number of employees/ workmen 

207, Eguvarpalayam Village, Gummidipondi, 
Tiruvallur, Gummidipundi, Tamil Nadu, India 
601201 

Not available 

5. Instaled capacity of main products/ 60 MW Thermal Power Plant 
services 

6.Quantity and value of main products/ CD was shut down in March 2022 
services sold in last financial year 

Nos. Employees / workers 

8.Further details including last available Details are available with the Resolution 
|financial statements (with schedules) of Professional. Kindly contact 
|two years, lists of creditors are available at: cirp.arsenergy@gmail.com 

9. Eligibility for resolution applicants under Kindly contact cirp.arsenergy@gmail.com / 
section 25(2Xh) of the Code is available at: in_arsenergy_@pwc.com 

10. Last date for receipt of expression of 6.00 PM on 06/05/2025 
interest 

resolution plans to PRAs 

11. Date of issue of provisional list of 11/05/2025 
prospective resolution applicants 

12. Last date for submission of objections to 6.00 PM on 16/05/2025 
provisional list 

13. Date of issue of final list of prospective 26/05/2025 
resolution applicants 

14. Date of issue of information memorandum, 12/05/2025 
evaluation matrix and request for 

15. Last date for submission of resolution 6.00 PM on 11/06/2025 
plans 

16. Process email id to submit Express of cirp.arsenergy@gmail.com / 
Interest in_arsenergy_ @pwc.com 

Smt.Raman�than Bhuvaneshwari, 
IP Registration No: IBBI/IPA-002/1P-NO0306/2017-18/10864 

Address: C-006, Pioneer Paradise, 24th Main Road,7th Phase, JP Nagar, Bangalore-78. 
For ARS Energy Private Ltd For M/S ARS ENERGY PVT. LTD. 

Dated 21.04.2025 /Bengaluru 

Ramanathan Bhuvàneshwari 
Interim Resolution Professional 

P Rogn. No. (BBINPA-002P-N 00306/2017-18/ 1086 
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BHOPAL | MONDAY, 21 APRIL 2025

This is to inform the public at large, that FEDBANK FINANCIAL SERVICES LTD., has
decidedtoconductAuctionofGoldornamentsbelongingtoaccounts(mentioned
below) which have become overdue or which have defaults or margin breach
customers. TheAuctionwouldbeheldat respectiveBranches specifiedbelowon
Friday 02-05-2025 between 10.00 a.m. to 12.00 p.m. This would continue till
the auction process is over.

Betul 7773027884 FEDGL05240001463, 0001482, 0001488, 0001489,
0001491, 0001499, 0001502, 0001513, 0001517, 0001519, 0001525,
0001528, 0001532, 0001535, 0001542, 0001543, 0001545, 0001567, 0003294,
0003299, 0003309 Immami Gate Bhopal 9981018266 FEDGL04600003145,
0003185 Indrapuri 9131907071 FEDGL04720003452, 0003461, 0003518,
0003538MP Nagar Bhopal 9131084234 FEDGL04950001790, 0001793 Tower
Square branch Indore 9399804332 FEDGL04630001580, 0002580 Vidisha
9424457923 FEDGL05120001474, 0001489, 0001490, 0001491 Vijay Nagar
9977250007 FEDGL04730002556, 0002570, 0002578

Change in Venue or Date, if any will be displayed on our Website www.fedfina.
com. All bidders participating will be intimated subsequently with respect to
acceptance or rejection of bids submitted by them. Customer who want to
release their ornaments shall visit at the base branch wherein the ornaments
were pledged by the customer or contact at the number mentioned above on/
or before 30-04-2025 subject to the terms and condition applicable.

Auction will be conducted at respective branches, in case the auction does not
get completed on the given date due to any reasons, the auction in respect
thereto shall be conducted on subsequent working days at district level branch
after displaying the details on our Website. No further communication shall be
issued in this regard.

Dated : 21-04-2025 For, sdl- Authorised Signatory
Place : MADHYA PRADESH Fedbank Financial Services Ltd.,

FEDBANK FINANCIAL SERVICES LTD. AUCTION NOTICE
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